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and Peru Thew  nejotiation> which were 
open to all developing countries, membcts 
and non-members o f GATT were earned 
on a  product-by-produet basis, and covet d 
exchange o f concessions on customs tariff* 
on preferential basis. In respcct of the 
agreements signed with eight countries, 
India had offeied tariff concessions on 28 
tariff headings and received tariff concessions 
on 33 tariff heading In the period 1969-70 
and 1970-71, India’s im p^its from and 
exports to the eight countries of the products 
on which she h id  offered and lectived 
tariff concessions averaged Rs 28 7 lakhs 
and Rs 45 1 lakhs respectively The reduc 
tions in customs tariff se ured by India 
during these negotiations would assist 
Ind ia’* export promotion efforts during the 
ensuing years to the countries concerned

Termination o f Parcel Handling 
Contract at Mirzapnr

966 SHRI CHANDR1KA PRASAD 
Will the M inister of RAIL WAYS b t p leasej 
to state

(a) whether Paicel Handling Contract 
a t M irzapur has recenlly been terminated 
under clause 28 of the agi cement and it so, 
the reasons therefor and

(b) whether parcel handling contracts * 
over certain other stations o f Allahabad 
Division are also pioposed to be teim inated 
and if so, an outline o f the action proposed 
in this regard ">

TH E MIN1STFR OF RAILWAYS (SHRI 
K HANUMANTHA1YA) (a) Yes The 
parcel handling contract at Mirzapur has 
been terminated on account of extremely 
un atisfactory working o( the Handling 
contractor

(b) No

Import o f  Generating Units

% 8 SHRI VARfCEY G EORGE Will 
the M inister o f  IRRIG A TIO N  A ND 
JPOWfcR be pleased to  state

(a) whether it has b-en decided to im
port generating units from abroad, and

(b) if  so, the reasons therefor ?

THE DEPUTY M INISTER TN TH E 
M INISTRY O F IRRIG A TIO N  AND 
POWER (SHRI B N K U REEL) (a) and
(b) A progrin) tie for Power D-velopm-snt 
for the period 1972-7/ drawn by th s  
Mints ry envisages the insta lla tion  of 
additional generating e a ia c ty  o f 17 7 
m illion kw In the context of meeting ihe>e 
requirements, a close study is being 
made as to w htiher the indigenous 
m anufactirers in t i e  country can arrange 
to make the plant and equipment 
required a v u a b e  and to what extent 
it may b~ necessary to resort to m p o rt the 
decision to import gcnerat ng sers, if nece
ssary would be based en  the m rits o f each 
case

Construction of Dam o i Suba narekln River

969 S-1RI SHYAM SUNDl-R 
MOHAPATRA Wi'l the M inister o f lR R I-  
GAT ON AND POWE< Ire pleased to s ate

(a) whcthei there is any pioposal be- 
foie Govern lent to construct a  dam on 
subarnarekha riv-r, a d

tb) if so the stage at which it stands 
at present >

THE DEPUTY M INISTER IN 7 HE 
M INIS rR Y  OF IRRIG V TIO N  AND 
POWl R (SHRI B N K U R rfL ) (a) and
(b) Investigations f r a  dam on the mam 
Subarnarekha near Chandil and a dam on 
its tributary khaikai near Chaibasa have 
been taken up by the State Government of 
Bihar for integrated and coo dmated deve
lopment o f irrigation,navigat on,floodcontiol 
and industrial and dome tic useo l water in 
the basin Reservoir suiv vs have been com
pleted and detai’ed liydr )!og c il m etro
logical consti uction m aicna) and eommand 
sutvevs are in progress

The Orissa Governm ent have prepared 
a scheme for consruction o f a dam on the 
K harkai a t Su eipat m their territory, for 
irrigation purposes and are carrying out 
invest gations for a  dam  a t Bhalufon on 
Bankbal, a tributary o f Kharkai

The West Bengal State Government have 
also taken tip investigations for a dam oft 
the Dotong, a tributary o f  Subarnarekha it* 
their territory.




